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(TO BE PUBLISHED IN PART IV OF THE DELHI GAZETTE EXTRAORDINARY)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHE
DEPARTMENT OF TRADE AND TAXES
(GST-POLICY BRANCH)

VYAPAR BHAWAN, LP. ESTATE: NEW DELHI-110 002

Notification No. 86/2020 - State Tax
Dal‘edf_éi;./n{./ZﬂZl

No. F.2(332)/POLICY-GST/2020/ 9/2 - - In exercise of the powers conferred by
section 168 of the Dethi Goods and Services Tax Act, 2017 (03 of 2017), read with sub-rule
(5) of rule 61 of the Delhi Goods and Services Tax Rules, 2017,the Commissioner, on being
satisfied that it is necessary in the public interest so to do, on the recommendations on the
Council, hereby rescinds the notification of the Government of National Capital Teritory of
Delhi in the Lepartment of Trade and Taxes, No. 76/2020 - State Tax, dated the 20.01.2021,
prblished in the Gazette of Delhi, Exiraordinary, ' Part IV, vide number No.
F.2(317)/POLICY-GST/2020/348-58, dated the 20.01.2021, except as respects things done or
omitted to be done before such rescission.

2. This notification shall be deemed to have come into force on the 10™ day of November,
2020.
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o SANTOSH D. VAIDYA
S . COMMISSIONER (STATE TAX)
No. F.2(332)/POLICY-GST/2020/ L1 /2 - L{ 22~  Datedyy £,/2021

Copy forwarded for information to: ‘ | .
1. The Secretary (GAD), Govt. of NCT of Delhi with the request to publish the
notification in Delhi Gazette Part-IV (Extraordinary) in today’s date.
2. The Secretary (Finance), Govt. of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, New
Delhi .
3. The Chief Commissioner, Central Tax, Delhi, Govt. of India, C.R. Building, LP.

i

Estate, New Delhi. . ¢

4. The Secretary to Finance Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, I.P.
Estate, New Delhi

5. The Additional Secretary to the Hon'ble Chief Minister, Govt. of NCT of Delhi,
Delhi Sachivalaya, 1. Estate, New Delhi

6. All Special/Additional/Joint Cominissioners, Departiment of Trade And Taxes,
Vyapar Bhawan, LP Estate, New Delhi,

7. The Special Commissioners (PR, Dcfaartment of Trade And Taxes, Vyapar Bhawan,

LP Estate, New Delhi to arrange to give wide publicity to this netification.
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8. All Assti. Commissioners/GSTQs, Depariment of Trade And Taxes, Vyapar Bhawan,

1P Estate, New Delhi, through their Zonal Incharges.

0. The Presideni/Secretary, Sales Tax Bar Association (Regd.), Department of Trade

And Taxes, Vyapar Bhawan, LP Estate, New Delhi.
10. Guard File.
11. Website.

(VIVEK MITTAL)
ASSISTANT COMMISSIONER (POLICY)
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